NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 07.03.2022 (MONDAY)

COURT —III (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Sanjay Kumar Choudhary Praveen Mahajan Anshuj Dhingra-R1
(Ins) No. 755 of | Vs. Vinod Chaurasia-IRP
2020 Creative Infraheights Pvt. Ltd. & Anr. Riju Mani
Talukkdar-RP
2. Comp. App. (AT) | Worldwide Online Services Pvt. Ltd. Apoorv Singhai Atishay Jain
(Ins) No. 510 of | Vs. Stuti Chopra Tanushree Sogani-
2021 Nandkishor Vishnupant Deshpande R4
(Resolution Professional for Royal Saurabh Ajay Gupta
Refinery Pvt. Ltd.) Nishant Bishnoi-R2
& & R3
For Directions
3. Comp. App. (AT) | Moolsons Holding Pvt Ltd. Misha Sameer Kumar
(Ins) No. 1441 of | Vs.
2019 Zenal Construction Pvt Ltd.
4. Contempt Case EIH Ltd. Arijit Mazumdar Sumant Batra-RP
(AT) No. 25 of Vs.
2019 in Comp. Subodh Kumar Agrawal
App. (AT) (Ins)
No. 483 0f 2018
For Admission (Fresh Cases)
5. Comp. App. (AT) | Nikhil Chaudhary Mahohar Malik
(Ins) No. 372 of Vs.
2020 Hi-Lead Infotech Pvt. Ltd.
Through Its Director Sunil Kumar
For Admission (After Notice)
6. Comp. App. (AT) | R N Khemka Enterprises Pvt. Ltd & Rakesh Wadhwa Aayush Paranjpe
(Ins) No. 548 of Anr.
2021 Vs.
Persuasive Realcon Pvt. Ltd.
7. Comp. App. (AT) | Ramesh Kumar Suneja & Ors. Aditya Parolia Abhishek Anand
(Ins) No. 748 of | Vs. Samriddh Bindal-R1
2021 Arun Chadha & Ors. Abhishek Sharma-R2
8. Comp. App. (AT) | Smile Energy Pvt. Ltd. (Stuck Off) Mithun Shashank KK Jha

No. 75 of 2021

Through its Director — Rangchand
Appikonda

Vs.

Registrar of Companies, Odisha




For Hearing

9. Comp. App. (AT) | Berger Becker Coating Pvt. Ltd. Samrat Sengupta Ankur Mittal-R1
(Ins) No. 1058 of | Vs. Pooja Mahajan-RP
2020 Committee of Creditors of Asian Colour Bishwajit Dubey-R2
Coated Ispat Ltd. & Anr. S. Banerji
10. | Comp. App. (AT) | New Okhla Industrial Development Sourav Roy Angad Verma
(Ins) No. 305 of | Authority Prashant Kumar
2021 Vs. Prateek Kumar-RA
Amit Agarwal
Resolution Professional
11. | Comp. App. (AT) | Mack Star Marketing Pvt. Ltd. Shivani Rawat Dhirajkumar Totala-
(Ins) No. 389 of Vs. R1
2021 Ashish Chawchharia Brijesh Manglunia
Tanya-RP
12. | Comp. App. (AT) | Mukund Choudhary & Anr. Heena George Honey Satpal-RP
(Ins) No. 452 of Vs. Samriddh Bindal
2021 Subhash Kumar Kundra
13. | Comp. App. (AT) | Rolta Defence Technology Systems Pvt. | Mahesh Agarwal Udaya Sankar
(Ins) No. 873 of Ltd.
2021 Vs.
Jayesh Anant Bhusane
With
14. | Comp. App. (AT) | Rolta Bi & Big Data Analytics Pvt. Ltd. | Mahesh Agarwal Udaya Sankar
(Ins) No. 874 of | Vs.
2021 Rajesh Madhukar Sawant
With
15. | Comp. App. (AT) | Rolta India Ltd. Mahesh Agarwal Udaya Sankar
(Ins) No. 875 of | Vs.
2021 Vipin Dayaram Yadav
16. | Comp. App. (AT) | Deepak Miglani & Anr. Sonal Anand N. P. Singh
No. 139 0f 2020 Vs.
Seikom Infracom Pvt. Ltd. & Ors.
17. | Comp. App (AT) | Hareshbhai Ambalal Patel Natasha Dhruman Vikrant N Goyal
No. 176 0of 2020 Shareholder of Patidar Chemical Pvt. Shah P S Singh-COC
Ltd.
Vs.
Registrar of Companies
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

